
NATIONAL COMPANY LAW BUNAL
MUMBAI H MU

CORAM: Present:

C.S.P. No. a46l\MAHI l2Or7

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPA}IY Lq.W TRIBUNAL ON 06.12.2017

NAME OFTHE PARIIES: M/s. Oricon Enterprises Limited'

SECTION OF THE COMPANIES ACT: 391 to 394 of t]le Companies Act 1956

and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATI ON SIGNATURE

ORDER
CSP 845/23O.23ZNCLT/MB/MAH/2017
CSP 846/230-23ZNCLT,4t,'B/MAH/2017

At request of the pnrtics, list this matter on 3.1.2018

sd/- ^ -.t. Nlr-t.c.stNIaretHv
sd/-

B.S.V. PRAKASH KUMAR
Member (ludicinl)Me'mbt'r (Technical)


